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@i‘ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

ORIGINAL APPLICATION NO.1186/97

QATE O ORDER : 11-09-1997,

Hatwueen :=-

Shaik Mahboob Basha

+ee Applicant
And .

1. Gensral Manager,
SC Rlys, Rail Nilayam,
Sec'bado

2. Financial Advisor & Chief Accounts
0fficer, SC Rlys, Rail Nilayam,
Sec'bad.

3., Divisional Accountst Ofticer,
sC Riys, DRM Office,
Vi jayawada.

4, Divisional Accountsgl Ofticer,
SC Rlys, *Hubli.

5. Accountant General of ﬁP,
Hyderabad.

se 0 Reapcndents

Counsel for the Applicant : Shri K.K,Chakravorthy

Counsel for the Regpondents :  Shri K.Siva Reddy, SC for Rlys

CORAM :
A

THE HON'BLE SHRI R.RANGARAJAN : MEMBER  (A)

(Order per Hon'ble Shri R.Rangsrajan, Member (A) ).
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(Order per Hon'ble Shri R.Rangarajan, Member (A) ).

Heard Sri Rajesh Reddy for Sri K.K.Chakravarthy, counsel
for tha applicant end Sri K.Siva Reddy, standing counsel for ths

regpondent s.

20 This U.A, is filed praying for a direction to Respondent
No.3 and 4 to ine reply to Regpondent No.5 i.e. Accountant

General of Andhra Pradesh, Hyderabad for transfering the balance

af the applicant from the G.P.F. account bearing No,3713/Judicial

to the credit of PF Npo.7210966 of Railways with interest.

3, The applicant in this OA was earlisr working in the judicial
services of Andhra Pradesh. At that time he was a GPF subscri-
ber in the GPF a;caunt baaring NU.3713/3uq1cial. [t is stated
that an amount of f5.1,180/- is outstanding to His credit as on
8-10-75 in the said GPF account No.3713/3udicial. Uhen he joined

the Railways that amount has not been transferred k® and creditef

to his GPF acount No.721096 of the Railuays. It is ssen ‘from
the Annexure A-2 letter No,.20/3J3/196 dt.14=9-76 that the Acccunt%nt
General, AP has addressed a letter to Respondent No.2 in regard |
to the transfer of the said amount to the Railuways. It appears
that no reply has bezen sent to the Accountaat Genseral so far.,
Hence this petition. In the facts ard circﬁmstances, Respon=-
dent No.2 is dirscted to reply Accountant General of A.P.,
Hyderabad suitahlyrto his letter dt.14-9-76 (Annexure A-2) very

expedétiously in any case within one month from the date of
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4. The 0.A. ;s ordered accordingly at the admission stage |
i

| |
ov\ﬂ———-—/{ |
"~ (R.RANGARAJAN) |
Member (A) '

™

itealf with no order as to costs.
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Cictated in 0Open Court.

|

|

|

- :
avl/ j .

ph

| - > .G |

|

|

|

—




-

Sl

Copy to® ‘

; | |

1. Thse General Manager, South Central Ralluay,
Railnilayam, Secunderabad,

2. Fimancial Advisor & Chief Accounts GPFlcer,
South Central Railway, Railnilayam, Secunderabad.

3, Divisional RxikwayAccounts OPficer, South Central Railuay,
BRM Office, Vijayawada,

&xXRIMIZIRRRXXBEREXX XX BRXK XA X XN

4, Divisional Accnunta OpPicer, South Central Railway,
Hubli. i
: |

5. Accountant Gensral of A.P, Hyderabad,
6. One copy to Mr.K.K.Chakravarthy,Advocate,CAT,Hyderabad,
7. One copy to K.Siva Reddy,Addl.CGSC,CAT,Hyderbad,

8. Ons copy to D.R(A),CAT,Hydarabad,

8. One duplicate cupyz
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